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give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

{Assets In joint name indicating the extent of joint ownership will also have to be
given} '
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
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[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

measurement)
-Current market value

B Descripticn Self Spouse | Dependant-1 I Dependant-2 | Dependant-3
Ho. : Name(5) |  Name Name Etc. Namg
J {i) Agricuitural Land . . 3 . -
: - Location(s) ANV S VTS T B (R oYL | WL
- Survey number(s) .
- Extent (Total

- Locatlon(s)

i
;
() | Mon-Agricultural Land l
- Survey number(s) | X

- Extent (Total

i -Current market value

7{1! F {0 7fl. 7)
!

IS [ReT e S Si:

| measurement) l i
|

(i) | Bulldings (Commercial | i
| and residential) ;
Location(s) 1
- Survey fdoor ) \ |
number(s} '
- Extent (Total : \

{ measurement) | .
| - Current market g

value i

Y i

Ty —

o
=
S

| Houses / Apartments, i l

| etc. I
- Location(s) 3

= Survey fdoor

numbear(s) g

| . Extent (Total

! measurement)

- Current market

yvalue

|
e

1)

PREE T

=<
'

oot W el ————ii

| Others (such as

| interest in property) | i

/1

|
Skl ) Y

253 gl\fé herein below the details of my jiabitities / overdues to public financial

institutions and government dues:-
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(d) dues to departments N |- S
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(i) Wealth Tax [Also
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I hereby declare_t—hat the above de{ails are true to the best of my

knowledge and belief.
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Note: Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prascribed format.
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